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Srinagar, the 14\h of September, 2018 

SRO 401 .- In exercise of powers conferred by sub sectlol'\ (t) of 
,;ection 12 of the Code of Criminal Procedure, Samv:~t, 1989, the Go'llerrunent 
hereby appoint the following officers to be the Executive Magistrates of the 
first cl:tu who shall exercise all the powers of an Executive Magistrate of the 
first class within their respective territorial jurisdiction of Dod;~ till the 
municipal elections are over. 

1, Shrl Sunil kumar Koul, Chief Agriculture Officer, Oo!la, Olstrlct Doda. 
2. Shn Sa}ld Mustufa, District Horticulture Officer, Ooda, District Doda. 
3. Shrf Satya Kumar Katoach, Principal, Hr:Sec.School, Malothi, Tehsll Shalla, 

District Doda. ~ -- - --- -·-· 
4. Shrl Sub.ash Chander Hatlshl, Assistant Engineer, Spl. Sub. Divn. Gandoh. 
5. Shrl Zla-Ur-Rashtd, Hortlcullure Developmetlt Officer, Marmat, Tehsil Marmat, 

District Ooda. 
6. Shri Nazlr Ahmed, Lecturer, Hr. Sec. School (Boys), Bhaderwah. 
7. Shri Sajad Al<htar, Nalb Tehsi!dar, Election, 01strlct Election Office. DoQa. 

By order of the GovemmeM of Jnmmu and Kashmir. 

NO: LD (P) 94/5-Dodn--
Copy to the:· 

(Abdul Majid Bhat) 
Secretary to Government, 

z. Commissioni!T/Secretary to Gov~mrnt, R~rnue Department. 
2. Divisional Commissioner, ]atnmu 
3· Registrar General, J&K H igh Court, Srinagar. 
4• District Magistrate Doda. This is with reference to his letter No. 

4)7)•74/DM/Doda, Dated )1·oB-4tn8. 
5· General Manager, Government Press, Srinagar for publication in an 

extra ordinary issue of the Government Guctte. 
6. SRO Section, Department of L,j & PA (w.7.s.c). 


